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by a State fall short of the provision
in the Annual Plan, adjustmenis in
the programmes to be carried out may
become necessary. Every effort is
made to see that important pro-
grammes do not suffer.

Shri D. N. Tiwary: The question
was whether any State Governments
had requested the Government of
India for advance of money for their
essential projects as they are not able
to raise the resources for the :zame
in their States. , .

The Minister of Planning and
Labour angd Employment (Shri
Nanda): Yes, a few States have ad-
dressed the Planning Commission on
that subject and we have given suit-
able replies.

Shri D. N. Tiwary; Which are the
States that have made such a request
and what was the reply given?

Shri Nanda: I do not have the
names with me now. The point is
that there are State plans and if in
the course of a year they want any-
thing more, it is sometimes possible to
give them advance assistance which
has to be paid back in later years.
This has been done in the ~ase of a
few States and it may have to be done
again also,

Shri Sham Lal Saraf: In view of
the fact that the Finance Commission
has reduced the annual grant tn the
Jammu and Kashmir Government.
have they indicated to the Planning
Commission that they will not be able
to raise their part of the funds in
order to go ahead with their plans?
If so, what action has the Planning
Commission taken on that?

Shri Nanda: We are aware of it.
But we do not interfere with what
the Finance Commission has done.

st e A e, F e
TS 1 AT O AT G §=T T R,
39 feafa #1 3@y 20 T@i 1 TER T
¢ fafiw T Y { W v AT
e @ o sgrfagEs fae
7 ?

KARTIKA 21, 1884 (SAKA)

Oral Answers 878

N AR AT @A H 2
T 51 A arfoe @ e ST

st qIW Y : IO 9T TN
feamw fx 7 & f& 5@ & o= T
frmer 78 & f& ag A dwadly
TS FGAEFT GF | #9739 A W
qrqe § Feg AIETC F1 &5 @ w@
FY?

A m A A O T OF AT
7% fF o ag St =@y 9 o w0
nfawig &9 F7 X AEET | I F G
Faam zfaarmn 2 fr sz & R
IHH g F T FI | AT IR
THZT FIAT 41, I qg IH AG! FX AH
AT I F [T A § TG T EEA FAT

-

T |

Shri Indrajit Gupta: May I know
whether any specific directives have
been given to State Governments to
reorientate their State plans in the
light of the present emergency? If
so, what is the nature of those direc-
tives?

Shri Nanda: Yes. That has been
done, That was the main subject
before the National Development
Council and a communique has also
been issued on that subject.

Joint Surveys of West Bengal—East
Pakistan Border

+
1 / Shri Tridib Kumar Chaudhuri:
"\ Shri Indrajit Gupta:

Will the Prime Minister be plca:
to state:

14

(a) whether it is a fact that a deci-
sion was taken at the 71st Joint Con-
ference of the Directors of Land Re-
cords and Survey of West Bengal and
East Pakistan in Calcutta on the 26th,
27th and 28th September, 1962 that
Joint Surveys on the West Bengal—
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East Pakistan border which were sus-
pended on the 4th June, 1961 would
be resumed again on the 1st of Novem-
ber this year;

(b) whether the aforesaid Joint
Surveys have been actually resumed;
and

(c) what is the present position
with regard to Joint Surveys and de-
marcation of the Tripura—East Pak-

NOVEMBER 12, 1962
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The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). Yes, Sir.

(c) The present position with re-
gard to the joint survey and demar-
cation of the Tripura—East Pakistan
border and Assam—East Pakistan bor-
der, is given in a statement which is

_placed on the Table of the Lok Sabha.

The statement does not cover the cur-
rent field season; work done during
the current field season can only be

istan border and the Assam—East tabulated after the season ends in
Pakistan border? spring next year.
STATEMENT

S. No. Name of Sector

Total length of Sector

Demarcation completed upto end of
last field season by placement of
pillars.

I. West Bengal-East
Pakistan

II. Assam-East Pakistan 620 miles approximately
II1. Tripura-East Pakistan 550 miles approximately

1349 miles approximatsly

1064 miles approximately

4111 miles approximately
184 miles approximately

Shri Tridib Kumar Chaudhuri: May
I know whether complete ground
rules about protection to be given to
survey, personnel of both countries
have been arrived at so as to remove
all causes of friction and tension?

Shri Dinesh Singh: Yes, Sir.

Shri Tridib Kumar Chaudhuri: May
I know if the reported withdrawal of
Pakistan troops recently from Daik-
hata in the district of Jalpaiguri in
North Bengal has been in pursuance
of this decision, and whether joint
surveys have been started there also?

Shri Dinesh Singh: Joint surveys
are going on in different pockets in
these areas. I do not know whether
it is going on at this particular spot
at this moment. Protection that has
tc be given to the survey parties has
been decided in the meetings of the
Deputy Commissioners, and later of
Chief Secretaries, that were held.

Shri Indrajit Gupta: May I know
whether in the last series of meet-
ings held in Calcutta, the Director of
Land Records and Surveys of West
Bengal said that he was not authoris-
ed by the Central Government to dis-
cuss the question of the Tripura—

East Pakistan border? If it 1s a fact,
what are the reasons for the same?

Shri Dinesh Singh: For Tripura,
we felt that 1t would be better if we
appointed a separate officer to deal
with that.

Shri S, M. Banerjee: Is it a fact
that survey work at Berubari has
been suspended? If so, what arc the
reasons therefor, and whether it is
going to be started soon?

Shri Dinesh Singh: It has been sus-
pended?

Shri S. M. Banerjee: It was report-
ed in the newspapers that the survey
work at Berubari had been suspend-
ed because of the wrong attitude of
the other people. I want to know
whether it is likely to be started, and
if so, when,

Shri Dinesh Singh: I cannot say
offhand whether at a particular place
it has been suspended.
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